
 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE 

KOLKATA  

ORIGINAL APPICATION NO. 81 OF 2025 

(Filed under Section 14 read with Section 15 of the 

National Green Tribunal Act, 2010) 

 

In the matter of : 

Tarun Prakash          .….Applicant    

Versus 

The State of Bihar & Ors.   …. Respondents 
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Email : rrai@lexolvepartners.com  

Mobile No. 9899876056 
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Rejoinder to counter affidavit of Respondent no. 2 on behalf of the
Applicant in the matter of Tarun Prakash Vs. State of Bihar (O.A. No.
81/2025/EZ) pending before the National Green Tribunal

8/4/2025 - 6:13 pm

To:

Cc:

1 attachment (2 MB)

Shehan Ashraf - Lexolve Partners <sashraf@lexolvepartners.com>

surendra_kr15@rediffmail.com, amritalegal@gmail.com, ghanshyamlegal@gmail.com

rrai@lexolvepartners.com, jhasameersc@gmail.com

Sir/Ma'am,

Please find attached herewith Rejoinder on behalf of Applicant to Counter Affidavit of Respondent no. 2
in the above captioned matter.

Best regards,

Shehan Ashraf
Associate

Lexolve Partners
          LAW FIRM
 
101, Tower 12,Supreme Enclave, Mayur Vihar     
Phase I, New Delhi 110091                 
Mobile: +91 8709406929
Landline: +91 11 2275 0555
Website: www.lexolvepartners.com

         

[This communication contains information which is confidential and may also be legally privileged. It is for the

exclusive use of  the intended recipient/s. If you have received this communication  in error, please delete the

email and destroy any copies of it.]

 
SAVE OUR TREES: Please print this email only if absolutely necessary!
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